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Office Order

Dr. Dinesh P. Patil, Joint Controller of Patents and Designs, Patent Office, Mumbai is
declared as Head of Office, RGNIIPM, Nagpur with immediate effect till further orders,
additionally with his existing duties as Technical Head. He will exercise all powers of Head of
Office under Delegation of Financial Powers Rules, 1978 and General Financial Rules, 1963 in
respect of Head of Office, RGNIIPM, Nagpur.

2. He shall continue working from Patent Office, Mumbai as Technical Head to assist
CGPDTM and will discharge duties as Head of Office, RGNIIPM, Nagpur for overseeing and
managing the Induction training program of Examiner of Patents and Designs and ensuring it’s
smooth functioning till regular appointment of HO RGNIIPM is made.

3. Further, Shri Nirmalya Sinha, Joint Controller of Patents and Designs is relieved from the
position of Head of Office, RGNIIPM, Nagpur and posted back to Examination Section in his
respective group. He will report to Head of Office, Patent Office, Mumbai.

This issues with the approval of Controller General of Patents, Designs and Trade

Marks.
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(Hemant Sadashiv Borale)
Director
To:

1. Dr. Dinesh P. Patil, Joint Controller of Patents and Designs, Patent Office, Mumbai.
2. Shri Nirmalya Sinha, Joint Controller of Patents and Designs, RGNIIPM, Nagpur.

Copy to:

1. Head of Office, RGNIIPM, Nagpur.
2. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
3. Head of Office, TMR, Ahmedabad, Chennai, Delhi, Kolkata and Mumbai.
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Head of Office, GIR, Chennai.

Head of Office, Copyright Office, Delhi.

IT section, Patent Office, Delhi — for uploading on the official website.
The Pay & Accounts Officer, PDTM, Mumbai.

Personal file.

Office Order file.

10. Hindi Version Follows
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